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(b) if so, the steps taken by Govern-
raent to prevent foreign interference in the 
Nap affairs? 

THE MINISTER OF HOME AFFAIRS 

(SHRl Y. B. CHAVAN>: <a) and (b). 
There is no confirmation of such .-eports 
which had appeared in the press. How-
eVel", security posts have been established 
aJoag the border and intlensive patrolling 
is being undertaken to prevent infiltration 
into our territory in this regiOll. 

ALLllOm CoNSPIIlACY OF FOREION 

MISSIONAllIES 

*386. SHRl D. C. SHARMA: wm the 
Minister of HOME AFFAIRS be pleased 
10 IIlate: 

(a> whether a conspiracy by foreign 
missionaries to convert thirty percent 
populw"D of the eastern region from 
Nagaland to Kanyakwnari to Christianly 
and demand a Christian land on the pat· 
1em of Pakistan has come to light; 

(b) whether the same has been inves-
1igated into; and 

(e) if so, the action taken in the mat-
ler. 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF HOME AFFAIRS (SHRl 
VIDYA CHARAN SHUKLA): (a) No, 
Sir. 

(b) and (e). Do not arise. 

PAKISTANI INFILTRATION 

*387. SHRl R. BARUA: 

SHRI RAM AVTAR SHARMA: 

DR. SURYA PRAKASH PURl: 

SHRI ATAL BIHARI 

VAJPAYEE: 

'SHRI SHIV KUMAR 

SHASTRI: 

SHRl PRAKASH VIR 
SHASTRI: 

wm .the Minister of HOME AFFAIRS 
be pleaaed to slate: 

l a-) whether it is a fact that the iafiltra-
1ioa of Pakistani natioaals in the border 
SCala coatinues unabated; 

(b) whether IIlIIIIY Pakistani natioaals 
are at present over·staying in tho country; 
and 

(e) if so, the preventive action taken 
in the matter? 

THE MINISfER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a> No, 
Sir. The infiItratioa is 011 the decrease. 

(b) Yn. Sir. 

(c) Nccc'lSary steps have been taken 
to ensure that Pakistani natioaaJa leave 
India within the period of validity of 
their visas. Those who still try to overstay 
unautho:isedly are prosecuted and deport-
ed. Suitable measures have also been 
taken for detection and evictioa of Pakis-
tani infiltrants and for preventiOll of fur-
ther infiltration. These measures broadly 
consiot of strensthening and increasing the 
patrolling of the border. 

ABOLITION OF CAPITAL PUNISHMIRIT 

*388. SHRI RAMACHANDRA 
UlAKA: Will the Minister of HOMF 
AFFAIRS be pleased to refer to the reply 
given to Starred Question No. 641 on the 
13th December, 1967 and state' 

(a) whether the u ~ti D of abolition 
of capital punishment in India has .ince 
been considered by the law CommlIaion; 
and 

(b) if so, the reaction of Govenunent 
thereto ? 

THE MINISTER OF HOME APPAIRS 
(SHR[ Y. B. CHAVAN): <a) It h 
still WIder the consideration of tho Law 
Commission. 

(b) Does not arise. 

C-OORI)JNAnON BETWEI!N RAIL AND RoAO 

TRANSPORT 

*389. SHR[ N. K. SANGHI: wm the 
Minister of TRANSPORT AND SHIPPING 
he :>Ieased to state : 

(a) whether GovemmeDt havo any plan 
to ereate a machinery for eO'cdive coordi-
nation between rail and road trauport IiO 
that both thOle modes of trauport func· 




